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has also not replied to my pointed
question, I leave it at that, In view of
the fact that Gujarat has g fairly good
internal roads system, it becomes
all the more difficult that the coastal
High Way is far from the required
minimum standard. There are cer-
tain deficiencies like damaged roads,
missing links, misging bridges, etc.
Will the Government not speed up
this process by giving additional
money than even required by the
Gujarat Government so that, as 1
said it comes up to the expected
level? Also, may I know, whether it
is a fact that, at the western Zonal
Conference which recently met in
Ahmedabag under the Chairmanship
of the hon. Prime Minister, this mat-
ter was brought to the notice of the
concerned Minister and the Central
Government; and whether the Prime
Minister suggested that something
needed to be done quickly for bring-
ing Gujarat upto the minimum nation-
a] level

SHRI CHAND RAM: As far as the
charge of the hon. Member that Guja-
Tat is not getting its due share is con-
cerned, I can say that the population
of Gujarat is 4.88 per cent of the total
population of the country, and the
National Highway's length in Gujarat
is 4.88 per cent. So far as that is con-
cerned, it does mnot show that
any injustice has been done:
But I quite concede the importance of
that road itself. As I had made it
clear in my reply last time, 1 had been
to this road myself. I quite concede
that the importance of this road is
very great and the Prime Minister
has also suggested that this road should
be taken as one of the National High-
ways. As I said, I. suggested to the
Planning Commission anq the Finance
Minister to agree to the addition of
1500 km. of road per year; and if we
get some additional allocation for this
National Highways 1 can give an as-
surance that this road would be ex-
tended.

SHRI VINODBHAI B. SHETH, 1Is
there any proposal to convert the Coa-
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stal Highway into Nationel High-
way? What is the total construction
Highway in
Gujarat as compared to the target-
ed figure? I think it is only one third
of the total. But the assurance given
was, of course, three times.

SHR] CHAND RAM. There is no
total target for Gujarat ‘as such. For
taking a particular yoad m this system
of National Highways, there are cer-
tain criteria to be considered, and ac-
cording to that criteria, I don’t think
any Jmustice has been done ‘to Guja-
rat, .

MR. SPEAKER: If the hon. Mem-
bers are brief and precise, then we
can cover many more questions.
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THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(PROF. SHER SINGH): (a) and (b):
Yes, Sir; in the course of the next
two years, at an approximate costof
Rs. 14 crores.

(¢) It is proposed to acquire some
SEA HARRIERS from the UK, to re-
place the ' obsclescent Sea-hawk on
the Aircraft Carrier.

(d) It will not be in the public
interest to disclose the details,
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DR. SUBRAMANIAM SWAMY:
There has been a great deal of con-
troversy about the ‘Vikrant’ carrier.
1t wag said that this aircraft carrier
‘might have to be put in mothbox.
In view of its modernisation, does it
mean that the life of the ‘Vikrant’
will be extended? If so, to what date?
How long will it now be operational
and what kind of doctrine are you
‘thinking for its utilisation?

PROF., SHER SINGH: ‘Vikrant’
will be in service for another 12 to
18 years. It will serve us upto 1981.
The life of such type of ships is ex-
pected to be 30 years. It has served
us for 17 years now and will be with
us for another 12 to 13 years. After
modernisation, it will be giving very
£ood service.
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- Restructuring of Coal India L4d..,
' *144. SHRI M. RAM GOPAL RED-
DY: Wil the Minitter of ENERGY' PBe
pleased to state: o :

(a) whether Governmem prapan
to restructore ‘Coa] India Ltd.; and.

(b) if so, the details in this re_gazjt_l?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)
No, Sir. i

(b) Does not arise,

SHRI M. RAM GOPAL REDDY:
Usually the Minister gives a very
good reply but this time, I do not
know why he has not given a goed
reply,

MR. SPEAKER: Perhaps, the ques-
tion was not good. Now, I hope, the
supplementary will be good. .

SHRI M. RAM GOPAL REDDY:
Coal India Limited has already incur-
red a loss of about Rs. 300 crores. In
spite of that, the Minister does not
propose to do anything with Coal
India Limited, What steps he is going
to take to recover these losses? Were
there some changes at the officers’
level recently?

SHRI P. RAMACHANDRAN: These
losses have nothing to do with the
structure of the company. The losses
are due to various other reasons ra-
ther than the structure of the com-
pany. The structure of the company
remains the same excepting that
some of the powers were given to the
operating company for better accoun-
tability.

SHRI M. RAM GOPAL REDDY:
The Baweja Committee made several
recommendations so that this public
undertaking may make good the loss,
Is the Government considering itsre-
commendations? If so, what steps the
Government is going to take about
these recommend‘atlom?

' SHRI P. RAMCHANDRAN: It ds
true that Baweja Committee hux madd

A number of recommandations snd





